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12.12.94 

RA 61/94 and MA 619/94 
(IN OA no, 564/87) 

Mr, Mahendra Shah 

Mr. U .D. Sharma 
-
-

Orders 

Counsel for the applicant, 

Counsel for the respondents·.· 

Heard, the learned counsel for th~ parties. ' 

The Review Application as Well as MA al:'.~. accepted, THe 

documentl may be taken on record,.The respdl'idents are1 
0

--

directed to file additional rep! y in the light of thi
1
s 

i document. The oA Will be heard on merits. The order dated 

15. 7.94 is recalled. Put up on 17.2.95
0

\ 

.scf.--( O.P. SHAAMA) 

MEMBER(A) 

Sol,_ , 

(D.L. MEHrA) 
· .Vice.,.Gl,1airmaif 


